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Order
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This petition has been filed seeking direction for regular
appointment of Art Teachers (Drawing and Music).

Reply of the respondents does not dispute that imparting
teaching in Art (Drawing and Music) is statutorily mandated under
the Right of Child to Free and Compulsory Education Act, 2009.

The reply of the State, however, shows that the existing
teachers, who otherwise are not graduate in Art (Drawing and

Music), are imparting teaching to students.

(Uploaded on 05/12/2024 at 11:51:56 AM)
(Downloaded on 10/09/2026 at 06:25:17 PM)



(2 0f 2) [CW-20406/2018]

Learned counsel for the State submits that these teachers
are provided certain kind of training to develop competence and
ability for teaching Art subject.

— In our view, this is only a kind of arrangement. Ideally
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before the Court the action plan towards creation and recruitment
on the post of Art Teacher in all the Government Schools in the
State.

List after four weeks.
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